
ITEM NO.304               COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  4677/1985

M.C.MEHTA                                          Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

ONLY IN RE: GREENING AND CONNECTED ISSUES AND IN RE: TREE AUTHORITY
IN  W.P.(C)  NO.  4677/1985  ARE  LISTED.  ONLY  NAMES  OF  FOLLOWING
ADVOCATES MAY BE TREATED TO HAVE BEEN SHOWN IN THE LIST: MR. S.
GURU  KRISHNA  KUMAR,  SR.  ADVOCATE  (A.C.)  MS.  ANITHA  SHENOY,  SR.
ADVOCATE (A.C.) MR. A.D.N. RAO, SR. ADVOCATE (A.C.) MR. SIDDHARTHA
CHOWDHURY, ADVOCATE (A.C.) PETITIONER-IN-PERSON, MR. MANAN VERMA,
MR. CHIRAG M SHROFF, MR. M.K. MARORIA, MR. ATUL SHARMA, ADVOCATES 
 
Date : 23-02-2026 This petition was called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE JOYMALYA BAGCHI
         HON'BLE MR. JUSTICE VIPUL M. PANCHOLI

For Petitioner(s) : Petitioner-in-person
                    Mr. Manan Verma, AOR
                   
For Respondent(s) :Dr. Surender Singh Hooda, AOR
                   M/S.  Parekh & Co., AOR
                   Mrs. Anil Katiyar, AOR
                   Ms. Anu Gupta, AOR
                   Ms. Manju Jetley, AOR
                   
                   Ms. Sharmila Upadhyay, AOR
                   Mr. Pawan R Upadhyay, Adv.
                   
                   Mr. Satish Aggarwal, AOR
                   Mr. Satyendra Kumar, AOR
                   Mr. Ajit Sharma, AOR
                   Mr. Suresh Chandra Tripathy, AOR
                   Mr. Md. Farman, AOR
                   Ms. Ruby Singh Ahuja, AOR
                   Mr. Sudhir Naagar, AOR
                   Mr. Venkateswara Rao Anumolu, AOR
                   
                   Mr. Abhijit Sengupta, AOR
                   Mr. Paras Chauhan, Adv.
                   Ms. Kuheli Mitra, Adv.
                   Mr. Navneet Singh, Adv.
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                   Mr. Deependra Kumar Pathak, Adv.
                   Mr. Firoz Gandhi, Adv.
                   Mr. Vishal Kumar Singh, Adv.
                   Mr. S. K. Mehta, Adv.
                   
                   Mr. Neeraj Kumar Gupta, AOR
                   Mr. Tarun Johri, AOR
                   
                   Mr. Avinash Kr. Lakhanpal, AOR
                   Mr. Piyush Lakhanpal, Adv.
                   Mr. Dhiraj Kumar, Adv.
                   Mr. Navin Kumar, Adv.
                   Mr. Rahul Kumar Singh, Adv.
                   Mr. Sumedh Rishi, Adv.
                   Mr. Himanshu Mathur, Adv.
                   Mr. Ashish Pratap Singh, Adv.
                   
                   Mr. Sanjay Kapur, AOR
                   Mr. T. L. Garg, AOR
                   Mr. Shiv Prakash Pandey, AOR
                   Mr. Pranaya Kumar Mohapatra, AOR
                   Mr. Ashwani Kumar, AOR
                   Mrs. Rachana Joshi Issar, AOR
                   Mr. Harish Pandey, AOR
                   Mr. V. K. Verma, AOR
                   Mr. Prashant Chaudhary, AOR
                   Mrs. Rekha Pandey, AOR
                   Mr. Pravir Choudhary, AOR
                   Mr. Nikilesh Ramachandran, AOR
                   Ms. Prerna Mehta, AOR
                   Mr. Sunil Kumar Jain, AOR
                   Mr. Ravi Kumar Tomar, AOR
                   Mr. Gurmeet Singh Makker, AOR
                   
                   Mr. Tejaswi Kumar Pradhan, AOR
                   Mr. Manoranjan Paikaray, Adv.
                   Mr. Pranab Kumar Samantray, Adv.
                   Mr. Pradeep Kar, Adv.
                   
                   Mr. P. Parmeswaran, AOR
                   Mr. Gunnam Venkateswara Rao, AOR
                   Mr. Abhay Kumar, AOR
                   Mr. Devendra Singh, AOR
                   Mr. A. Venayagam Balan, AOR
                   
                   Mr. Praveen Swarup, AOR
                   Mr. Sanjiv Sen, Sr. Adv.
                   Mr. Praveen Swarup, Adv.
                   Mr. Rohit Swarup, Adv.
                   Mr. Ajay Bansal, Adv.
                   Mr. Ameet Siingh, Adv.
                   Mr. Saurabh Rohilla, Adv.
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                   Mr. Sunny Kapoor, Adv.
                   Ms. Sakshi, Adv.
                   
                   Ms. Binu Tamta, AOR
                   Mr. Shekhar Kumar, AOR
                   Mr. Harsh V. Surana, AOR
                   Mr. Raj Kamal, AOR
                   Mr. Himinder Lal, AOR
                   Ms. Rukhsana Choudhury, AOR
                   
                   Mr. Vinayak Sharma, Standing Counsel, Adv.
                   Mr. Ravinder Kumar Yadav, AOR
                                      
                   M/s Unuc Legal Llp, AOR
                   Mrs. Sharmila Upadhyay, Adv.
                   Mr. Pawan R Upadhyay, Adv.
                   
                   Mr. D S Mehra, AOR
                   M/S. Mitter & Mitter Co., AOR
                   Mr. Bimlesh Kumar Singh, AOR
                   
                   Mr. B. K. Satija, A.A.G.
                   Mr. Rahul Khurana, Adv.
                   Mr. Samar Vijay Singh, AOR
                   Ms. Sabarni Som, Adv.
                   Mr. Aman Dev Sharma, Adv.
                   Mr. Gaj Singh, Adv.
                   Mr. Keshav Mittal, Adv.
                   Mr. B. Chandra Sekaran, Adv.
                   Mr. Amit Shrivastava, Adv.
                                      
                   Mr. S. Guru Krishna Kumar, Amicus Curiae
                   Ms. Anitha Shenoy, Amicus Curiae
                   Ms. Srishti Agnihotri, AOR
                   Mr. Ashwin K, Adv.
                   Mr. Vishesh Goel, Adv.
                   Ms. Sadhana Madhavan, Adv.
                   Ms. Kavana Rao, Adv.
                   
                   Ms. Pallavi Tayal, AOR
                   Mr. Vivek Narayan Sharma, AOR
                   Mr. Anand Mishra, AOR
                   Mr. Dinesh Chandra Pandey, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Navanjay Mahapatra, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. Annirudh Sharma Ii, Adv.
                   Mr. Salvador Santosh Rebello, Adv.
                   Ms. Suhasini Sen, Adv.
                   Mr. Sabarish Subramanian, Adv.

3



                   Mr. Raj Bahadur Yadav, AOR
                   Mr. Arun Kumar Yadav, Adv.
                                      
                   Mr. Kiran Kumar Patra, AOR
                   Mr. Sunil Mund, Adv.
                   Mr. Preetish Sahu, Adv.
                   Ms. Abhilasa Pathak, Adv.
                   
                   Mr. Rajesh Kumar Chaurasia, AOR
                   Ms. Richa Kapoor, AOR
                   Mr. Akshay Verma, AOR
                   Ms. Malvika Kapila, AOR
                   M/S. Karanjawala & Co., AOR
                   Mr. Ashok Anand, AOR
                   Mr. Ejaz Maqbool, AOR
                   Mr. Chanchal Kumar Ganguli, AOR
                   Dr. Surender Singh Hooda, AOR
                   
                   Mr. Siddharth Sengar, Adv.
                   Mr. Shantanu Krishna, AOR
                   Ms. Vaishnavi Srivastava, Adv.
                   Mr. Shikher Deep Aggarwal, Adv.
                   
                   Mr. Ekansh Mishra, AOR
                   
                   Mrs. Aishwarya Bhati Ld, A.S.G.
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. Jagdish Chandra, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. Rajat Nair, Adv.
                   Ms. Suhasini Sen, Adv.
                   Mr. Navnajay Mahapatra, Adv.
                   Mr. T.s. Sabarish, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Ms. Sunanda Shukla, Adv.
                   Mr. Mayank Pandey, Adv.
                   Mr. K.m. Nataraj Ld, A.S.G.
                   Mr. A. Sirajudeen, Adv.
                   Mr. P.V. Yogeswaran, Adv.
                   Mr. Sharath Nambiar, Adv.
                   Mr. B.K. Satija, Adv.
                   Ms. Shradha Deshmukh, Adv.
                   Mr. Chitransh Sharma, Adv.
                   Mr. Sarthak Karol, Adv.
                   Mr. Manish, Adv.
                                      
                   Mr. Kailash Prashad Pandey, AOR
                   Mr. Varun Varma, Adv.
                   Mr. Hitesh Kumar Sharma, Adv.
                   Mr. Amit Kumar Chawla, Adv.
                   Mr. Akhileshwar Jha, Adv.
                   Mr. Kailash Parsad Pandey Aor, Adv.
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                   Mr. Mahi Pal Singh, Adv.
                   Mr. Saurabh Kumar Solanki, Adv.
                   Mr. Supriya, Adv.
                   Mr. Sandeep Singh Dingra, Adv.
                   Mr. Javed Raza, Adv.
                   Ms. Shreya Jha, Adv.
                   Ms. Niharika Dwivedi, Adv.
                   Ms. Manisha Chawla, Adv.
                   Ms. Swati Vishan, Adv.
                   Ms. Ritika Raj, Adv.
                   Mr. Anupam Kumar, Adv.
                   Mr. Jogender Kumar, Adv.
                   Mr. Sanjeev Kumar, Adv.
                   Mr. Desh Pal Singh, Adv.
                   Mr. Manoj Kumar, Adv.
                   Mr. Bhagat Ram, Adv.
                   Mr. Jatin Malik, Adv.
                   Mr. Manoj Kumar Rajput, Adv.
                   Mr. Dilip Kumar, Adv.
                   Mr. Sandeep Kumar Sharma, Adv.
                   Mr. Prince Raj, Adv.
                   
                   Ms. K. V. Bharathi Upadhyaya, AOR
                   Ms. Rooh-e-hina Dua, AOR
                   Mr. Haresh Raichura, AOR
                   Ms. Shagun Matta, AOR
                   Samir Malik, AOR
                   Mr. Krishna Pal Singh, AOR
                   Mr. Sudarshan Lamba, AOR
                   Mr. M. M. Kashyap, AOR
                   Mr. Milind Kumar, AOR
                   Ms. Udita Singh, AOR
                   Ms. Anuradha Mutatkar, AOR
                   
                   Mr. Chirag M. Shroff, AOR
                   
                   Mr. Shyam D. Nandan, AOR
                   Mrs. Priya Puri, AOR
                   Intervenor-in-person, AOR
                   
                   Mr. Rakesh Mishra, AOR
                   Ms. Sakshi Tiwari, Adv.
                   Mr. Amit Upreti, Adv.
                   Mr. Chandra Kant, Adv.
                   Mr. Akshit Tyagi, Adv.
                   Mr. Bharat Bhushan Mishra, Adv.
                   
                   M/S.  M. V. Kini & Associates, AOR
                   
                   Mr. Rajivkumar, AOR
                   Mr. Chandrika Prasad Mishra, Adv.
                   Mr. Shambhu Nath Singh, Adv.
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                   Mr. Sanjeev Gupta, Adv.
                                      
                   Mr. Manoj K. Mishra, AOR
                   Mr. Umesh Dubey, Adv.
                   Ms. Madhulika, Adv.
                   Mr. Anand Kumar Rai, Adv.
                   Ms. Khyati Pandey, Adv.
                   Mr. Amulya Dev Mishra, Adv.
                                      
                   Ms. Aishwarya Bhati, A.S.G.
                   Mrs. Suhasini Sen, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. T S Sabarish, Adv.
                   Mr. Navanjay Mahapatra, Adv.
                   Mr. Annirudh Sharma - Ii, Adv.
                   Mr. Amrish Kumar, AOR
                   
                   Ms. Supriya Juneja, AOR
                   Mr. Anand Shankar, AOR
                   Mr. Zeeshan Diwan , AOR
                   Mr. Abhas Kumar, AOR
                   Ms. Akriti Chaubey , AOR
                   Ms. Pratibha Jain, AOR
                   Mr. Ajay Pal, AOR
                   M/S.  Devasa & Co., AOR
                   Ms. Astha Sharma, AOR
                   
                   Mrs. Aishwarya Bhati, A.S.G.
                   Chinmaee Chandra, Adv.
                   Chitrangda Rastravara, Adv.
                   Shagun Thakur, Adv.
                   B K Satija, Adv.
                   Ruchi Kohli, Adv.
                   Rajat Nair, Adv.
                   Suhasini Sen, Adv.
                   Dr. N. Visakamurthy, AOR
                                      
                   Mr. Ajay Vikram Singh, AOR
                   Mrs. Priyanka Singh, Adv.
                   Mr. M Aamir Faiyaz, Adv.
                   Mr. Rahul Vikram Singh, Adv.
                   
                   Mr. Ajay Kumar Singh, AOR
                   Mr. Rahul Narayan, AOR
                   Mr. Dhananjay Garg, AOR
                   Ms. B. Vijayalakshmi Menon, AOR
                   Mr. Nishit Agrawal, AOR
                   Ms. Rakhi Ray, AOR
                   Ms. Manika Tripathy, AOR
                   Mr. Mayank Aggarwal, AOR
                   Mr. Jasmeet Singh, AOR
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                   Mr. Rajat Joseph, AOR
                   Mr. Gaurav Goel, AOR
                   Mr. Umesh Kumar Khaitan, AOR
                   Ms. Vanita Bhargava, AOR
                   
                   Mr. Amit Kumar Singh, AOR
                   Ms. K. Enatoli Sema, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Anando Mukherjee, AOR
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B.k. Satija, A.A.G.
                   Mr. Rakesh Kumar Mudgal, A.A.G.
                   Mr. Akshay Amritanshu, AOR
                   Mr. Rahul Khurana, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Mr. Sarthak Arya, Adv.
                   Mr. Sarthak Srivastava, Adv.
                   Mr. Mayur Goyal, Adv.
                   Ms. Seema Sindhu, Adv.
                   Mr. Abhishek Chand, Adv.
                   Mr. Deepak Vashisht, Adv.
                   
                   Mr. T. Mahipal, AOR
                   Mr. S. S. Shroff, AOR
                   Ms. Firdouse Qutb Wani, AOR
                   Mr. Kamal Mohan Gupta, AOR
                   Mr. Sunny Choudhary, AOR
                   Mr. D. K. Devesh, AOR
                   
                   Mr. Kailas Bajirao Autade, AOR
                   Mr. L Srinivasulu, Adv.
                   Mr. Shubham Kumar Pandey, Adv.
                   
                   Mr. Anand Varma, AOR
                   Mr. Arvind Kumar Sharma, AOR
                   Mr. Rameshwar Prasad Goyal, AOR
                   Mr. Prithu Garg, AOR
                   Mr. Krishnanand Pandeya, AOR
                   Ms. Neha Sharma, AOR
                   
                   Mr. Smarhar Singh, AOR
                   Mr. Rajesh Kumar, Adv.
                   Ms. Shweta Kumari, Adv.
                   Mr. Mohd Asim, Adv.
                   Mr. Pankaj Prakash, Adv.
                   Mr. Manoj Kumar, Adv.
                   Mr. Yash Thakur, Adv.
                   
                   Mr. Abhinav Agrawal, AOR
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                   Mr. Avadh Bihari Kaushik, AOR
                   Mr. Shekhar Prit Jha, AOR
                   
                   Mr. Vishnu Sharma, AOR
                   Mrs. Anupama Sharma, Adv.
                   Mr. Amar Jyoti Sharma, Adv.
                   Ms. Parinita Sehrawat, Adv.
                   Mr. Kartikeya Chaudhary, Adv.
                   
                   Mrs. Gargi Khanna, AOR
                   Mr. Somnath Mukherjee, AOR
                   Ms. Mayuri Raghuvanshi, AOR
                   
                   Mr. Saurabh Mishra, AOR
                   Mr. Shrimay Mishra, Adv.
                   Mr. Nirbhay S Tiwari, Adv.
                   
                   Mr. Siddhartha Chowdhury, AOR
                   Mr. Sanjeev Malhotra, AOR
                   
                   Mr. Varun Varma, Adv.
                   Ms. Susmita Singh, Adv.
                   Mr. Prashant Khari, Adv.
                   Mr. Aakash Choudhary, Adv.
                   Mr. T. Hari Hara Sudhan, AOR
                   Ms. Himali Choudhary, Adv.
                   Mr. Manaj Sarkar, Adv.
                   Mr. Sarthak Upadhyaya, Adv.
                   Mr. Jatin Malik, Adv.
                   Ms. Shalini Mishra, Adv.
                   
                   Mr. Amarjit Singh Bedi, AOR
                   Mr. Arvind Gupta, AOR
                   Mr. Vivek Narayan Sharma, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vikas Bharti, Adv.
                   
                   Mr. Guntur Pramod Kumar, AOR
                   Mr. Abinash Kumar Mishra, AOR
                   Ms. Nidhi Mohan Parashar, AOR
                   Mr. Purna Chandra Patnaik, AOR
                   
                   Mr. Anand Singh, Adv.
                   Ms. Abhilasha Shrawat, Adv.
                   Mr. S. Santanam Swaminadhan, Adv.
                   Mr. Kartik Malhotra, Adv.
                   Mrs. Aarthi Rajan, AOR
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                   Mr. Ramesh Kumar Mishra, AOR
                   Mr. Yoginder Handoo, AOR
                   Dr. Arvind S. Avhad, AOR
                   Ms. Madhu Sikri, AOR
                   Mr. K. V. Mohan, AOR
                   Mr. Arjun Garg, AOR
                   Mr. Shrey Kapoor , AOR
                   Mr. Vivek Gupta, AOR
                   Mr. Karunakar Mahalik, AOR
                   Mr. Prakash Ranjan Nayak, AOR
                   
                   Mr. Tejaswi Kumar Pradhan, AOR
                   Mr. Manoranjan Paikaray, Adv.
                   Mr. Pranab Kumar Samantray, Adv.
                   Mr. Pradeep Kar, Adv.
                   
                   Mr. Ambhoj Kumar Sinha, AOR
                   Ms. Binu Tamta, AOR
                   Mrs. Rani Chhabra, AOR
                   Mr. Vishnu Kant, AOR
                   Mr. V. N. Raghupathy, AOR
                   Mr. E. C. Agrawala, AOR
                   Mr. A. Raghunath, AOR
                   Mr. Alok Gupta, AOR
                   
                   Ms. Sharmila Upadhyay, AOR
                   Mr. Pawan R Upadhyay, Adv.
                   
                   Mr. R. C. Kohli, AOR
                   Mr. T. V. George, AOR
                   Ms. Smita Maan, AOR
                   Mr. Tarun Gupta, AOR
                   Mr. Abhinav Shrivastava, AOR
                   Ms. Gauraan, AOR
                   Mr. Prashant Bhushan, AOR
                   
          UPON hearing the counsel the Court made the following

                             O R D E R

1. We have heard Mr. Guru Krishna Kumar and Ms. Anitha Shenoy,

learned amici curiae, as well as Ms. Aishwarya Bhati, learned ASG.

2. We are cognizant that the main issue for which the instant

matter  had  been  originally  lodged  in  1985  has  been  addressed

through judgements and orders passed by this Court and rendered

otiose due to various developments that have taken place over the
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last 22 years. However, this Writ Petition has remained pending

through the filing of different applications, covering a variety of

areas.

3. We  have  already,  in  an  even  dated  order  passed  in  Writ

Petition (C) No.13381/1984, alluded to the distorted image created

by  keeping  petitions  filed  in  1984-85  pending  for  adjudicating

contemporary matters.

4. So as to manage the disposal of the various issues covered by

the instant Writ Petition and the IAs filed therein on an oral

suggestion by us, the amici curiae have agreed to prepare a chart

of all the IAs, categorised by the field of concern and the nature

of relief. Apart from IAs, the amici shall also include the various

issues that have been taken up by this Court from time to time

under the aegis of these proceedings. The learned amici shall also

appropriately  identify  those  IAs  that  have  been  rendered

infructuous due to the passage of time or through orders of this

Court.

5. Meanwhile, this Court shall consider the means through which

such IAs can be segregated according to category and dealt with

effectively.

6. So  as  to  render  the  efforts  of  the  amici  and  this  Court

towards the above-mentioned exercise of identifying the various IAs

pending in this matter fruitful, the Registry is directed to not

register  any  further  Interlocutory  Application  in  this  Writ

Petition till further directions.

7. Since various orders passed by this Court in the instant Writ

Petition create obligations  in rem to seek leave of this Court,
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such parties are at liberty to file an appropriate, fresh petition

for such leave.

8. We expect that the learned  amici shall prepare and file the

chart, as discussed above, within a period of 6 weeks.

9. List this Writ Petition, only for the purpose mentioned in

paragraph 5 of this order, on 11.03.2026.

(NITIN TALREJA)                                 (PREETHI T.C.)
ASTT. REGISTRAR-cum-PS                        ASSISTANT REGISTRAR
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